
CENTRAL ADMINISTRATIVE TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

CP NO.314/2003
0.A.NO,1471/1999

Wednesday,this 14tl-i day of January, 2004

Hon'ble Shri Shanker Raju, Member(J)
Hon'ble Shri S.A.Singh, Member (A)

Associatiori of Broadcasting
Musi Claris (Regd, ) , 1634 ,
Suiwalan, Daryaganj,
New De 11"! i—110002-

Shri Amar Math,
3/o Shri Narain Singli,

R/o Y—318, Sai'Ojini Nagai",

New Del I'll.

0

-Ptitit loner

(By Advoca'i :hri T.C.Aggarwal)

ve r su s

1. Shii'i Pawan Chopra,
tlie Secretary,
Ministry of Information & Br-oadcasting,
Sliastri Bliawan, New Dellii—1.

2. Sliri Uday Saliai, DOG (A)
D1 rectoI'ate. General of All India Radio,
Akasl'ivani Bliawan ,
Parliameiit Street, New Dellii —110001.

3- Siiri Maveen Naqvi, DDG,
Del 111 Station of All India Radio,
Broadcasting House, Parliameiit Sti'eet,
New Dellii-l. -Respondents

i^By Advocate:; Slii'i M. K . Bliar dwaj for Slii'i A. K. Bliar dwia j )

ORDER (ORAL)

GiL_.§.ilLi S har!_ke r Ra.xu,ii M®

Having regai'd to tlie ordei" passed by tlie respodiients

directing to pay the arrears of difference of pay and

allowances to tlie app)licants, tlie same may be disbursed

exped i t i ou s 1 y witli year wise deduction of income tax.

NuLliii ig su I vivfc'S 11 1 the; CP, which IS accoi'diiigly dismissed

and iiiititices are discharged.

/kdr/

( 3 . A . 3111 g li'
Member(A)

S.RAf
(Sliariker Raju)

Merriber (J)


